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CENTRAL ADMINISTRATIVE TRILiUJNAL
R-^INCIPAL BENCH: NEW DELHI

O.A. No-1300 of 1999 ■

'  Dated this 13th day of* December, 1999
i

tHON'BLE tfRS- SHANTA SHASTRY, MEMBER (A)

Ka.riwar Pal Singli
R/o F--^99 KherpLir Gaon
Ko 11 am Liba r a Kp ui r ' |
New Delhi. - ■- . ... Applicant !

i

(By Advocate: Shri H.C. Sharma) j
j

Versus '
1

1. Union of India, through <
-  General Manager ^

Northern Railway
Baroda House
New Delhi. !

2. D.R.M.
Northern Rai li^iay
Moradabad (U.P.). ' j

3. D.R.M.. ' '
Northern Railway ,
Allahabad (U.P.).. . " ;

4.. Chief EngineerCConst. ) ^
Northern Railways
Kashmerigate, Delhi.

5. Sr. D..P.O. ...
Northern RailwaysCHQrs)
Hapur (LLP.).

G.. Divisional Engineer(E)
Northern Railway
Mora.dabad
(U.P".. .). Respondents

(By Advocate: Shri R.L. Dhavan)

O P D E R ••(Oral) :

Mrs. Shanta Shastry^M(A)" , L . '

"S^grned cdunssi .for the applicant states

that he is withdrawing the OA.

The' OA is accordingly disposed of as

w i t hd raw n. No costs.
A  .

■  (Mrs. Shanta Shastry)
dbc , ■ . ( .'L M(A)

J


